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Assam

MR SPEAKER: Now the question
-3 thet leavé Be granted to $hri 8, M.
Baneérjee to move his adjournment
motion on price rise. Those in favour
#hay Dlease rise in their sedts....I find
¢hat the number is more than 50
‘Leave is granted.

At what time you would like to take
$t up for discussion?
SOME MEMBERS: After Lunch.

MR. SPEAKER: Do vou want to
-dake it up today?

SOME HON. MEMBERS: Yes.

MR, SPEAKER: If the House
agrees, instead of 4.00 P.M., we can
-take it up immediately after Lunch.
“The Minister's statement can be cir-
culated. He can 'ay it on the Table
.of the House (Interruntions) or h2
can make it after discussion.
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1 think we can take it up tomorrow.
(Interruptions). Let us accommodate
him. It can be taken up as the first
item tomorrow.

12.35 hrs,
RE. SITUATION IN ASSAM
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Delineation in J & K (C.A.)
SHRI SAMAR GUHA (Contai): I
have a submission to make to you~
In the last meeting that you conveyed
of the leaders of Opposition Purties,
we raised the language riots in Assam
and it as agreed that the Government
will make a statement op the law and
order situation in Assam and on the
basis of that, there will be a discus-
sion, But, i, to-day's business paper,
I do not find there is any such item.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour), What is happening in
Assam is a shame to this country. It
is a shame to any civi'isation and this
Government and this Party is at the
root of all this trouble and it is a
si'ent spectator. This is not the first
time it is happening....

MR. SPEAKER: 1 am allowing a
calling attention on it for tomorrow.

Mr. Piloo Mody, whatever be their
ohjections regarding wwether it is a
gqucstion of Parties opposite to  you
or otherwise, so far as the dignity and
docorum of this Housz is concerned,
inside this House I d» not think it is
rreper that peop'e should come with
signe and symbnls.  You ca= fdn ary
thing outside, tut it is very improper
in thiz House.

SHRI SHYAMNANDAN MISHRA:
(Begusarai): His dog is alsp wearing
it.

12.27 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

PAKISTAN'S CONTINUED INTRANSIGENCE
IN RESPECT OF DELINEATION OF LINE OF
ACTUAL CONTROL IN JAMMU AND
KASHMIR.
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